NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P No. 37/(MAH)/2009
MA No. 46/2017 & IA No. 09/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 16.06.2017

NAME OF THE PARTIES: Dhanesh Mehta & Ors.
V/s.
M/s. Graham Firth Steel Products (India) Ltd.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956
and 241/242 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
Aduo Cazed —%ﬁ/
GLU?-G- 46¢the Fetitionans
J Fopnonue haus
ﬁtu.ﬁu.

(¢ it Teenna B N |
(b Phow e \ u\_bbo]"\@ for Yo A NQe+§

s b ASo ucdeN

PO Tospor ProesEs  Foy R2¢ L l{i\y&f
! et «

1D Pdv: SEan (Dassconens

ORDER
MA 46/2017 & 1A 09/2017 in TCP 37/397-398/NCLT/MB/MAH/2009

At request of the parties, list this matter for hearing on 7.8.2017.
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V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)
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